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A : ,  r . . Applicant (s)

VERSUS

Respondent (s)

O n
A copy of the ORDER dated ............... (.".f.. . ...........passed by the Hon'ble

Tribunal in the above mentioned case is forwarded herewith for necessary action.
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■
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2 0«9 ,2005  j.

Shri s.Nji S rivas, counsel fo r  the 
applicant* ‘ , - ..X ' ’

. :»■ The lear|jed  counsel fo r th e  spplican t • -i
j  seeks pern^spion to  withdraw th i s  CA, - ^

■ i^ -g ran ted ; The;CA i s  dismissed
< ‘il as withdrawnj,' . ~....
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